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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD 
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S 

Adv. for the 
Petitioner (s). 

Versus 

11 
Respondent (s). 

_Adv. for the 
Respondent (s) 



.A./34/9O 

Mr. A.V.Iiaridasarz Judicial Member 

Hon' ble Mr. M.M.Singh 
	: Administrative Memer 

8/8/1990 

Learned counsel for the applicant sought 

permission to withdraw the application. permission 

is granted. The application is dismissed as withdrawn 

without being admitted. 

(N.M. Singh) 
	

(A.V.Harjdasan) 
Administrative Member 
	 Judicial Member 

a.a.b. 


